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10. M armada Ko, Utpadakoni Saha-
kari Spinning Mills  Ltd.,

Broach.

11. U.P. Cooperative Spinning Mills
Ltd,, Etawah.

II. Public Sector—

1. Kalyani Spinning Mills Ltd.,
Kalyani (West Bengal Gov-
ernment's venture).

III. Private Sector units—

1. Standard Mills Co. Ltd., Dewas.

2. Mehendra Mills Ltd., KaloL

3. Chowgule & Co. (Hind) Private
Ltd., Goa.

4. Modi Spinning & Weaving Mills
Co. Ltd., Modinagar.

5. Delhi Cloth & General Mills Co.
Ltd., Delhi.

LOAN TO RAILWAYS BY INTERNATIONAL
DEVELOPMENT ASSOCIATION

f SHRI NIREN GHOSH: j
. SHRIM. .BA VAPg JNN-
WAMAMURTI: TANRP
I SHRI SANKAR PRATAP
| SINGH DEV:

Will the Minister of RAILWAYS be
pleased to state:

(a) whether the International
Development Association has granted, a
loan to the Indian Railways recently;

(b) ifso, th, amount of loan granted;

(c) whether the items to be purchased
by this loan can be manufactured in this
country; and

(d) whether the loan will be repaid
from Railway Budget?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI SHAM
NATH): (a) and (b) An agreement for a
credit equivalent to $ 62 million (Rs.
29:51 crores) has been mgned on 26th
October, 1964, with the
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international .Development Association,
an affiliate of the World Bank.

to Questions

(c) The credit is fo, financing foreign
exchange expenditure and the items to be
financed from the loan are therefore,
imported items of Railways
requirements, which are not available in
the country.

(d) This credit is to the Government of
India (Ministry of Finance). Repayment
will be arranged by the Ministry of
Finance and will not, therefore, form part
of the Railway! Budget.

HMT FACTORY IN MP

*506. THAKUR BHANU PRATAP
SINGH: Will the Minister of INDUSTRY
AND SUPPLY be pleased to state:

(a) whether the Government of
Madhya Pradesh have requested the
Government of India for the estab-
lishment of , unit of the Hindustan
Machine Tools factory in Madhya
Pradesh;

(b) if so, whether the request hai been
accepted; and

(c) if not, what is the pesent position
of the case?

THE MINISTER oF HEAVY ENGI-
NEERING AND INDUSTRY IN THI
MINISTRY ofF INDUSTRY AND SUP-
PLY (SHRIT. N. SINGH): (a) Yes, Sir.

(b) Madhya Pradesh has been pro-
visionally accepted as one of the Stateg
for the location of such a plant.

(c) Does not arise.
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